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THE NATIONAL COMPANY LAW TRIBUNAL ON 27.09.2016

NAME OF THE COMPANY: M/s. Zed Investnrent Ltd.
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ORDER

Rejoinder has been filed by the Ld. Counsel for the Petitioner.

2. Parties are directed to file their written synopsis. Citations relevant to their

pleading if any, may be filed alongwith.

3. Be listed for final arguments on 2L.1,0.2076.

(Ina Malhotra)
Member ]udicial
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